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(c) whether his Ministry are aware
that there are moves by the manage-
- ment to retrench and victimise some
trade union leaders of this concern;
and

(d) whether Government propose to
nationalise the BCPW Ltd as com-
mitted by the previous Government: if
_so, what are the reasons for the
delay?

THE MINISTER O PETROLEUM
AND CHEMICALS {(SHRI VEEREN-
DRA PATIL):. (a) In reply to Rajya
Sgbha Unstarreq Question No. 87 dated
the 17th July, 1978, it was mentioned
that a proposal to nationalise Bengal
Chemicals and Pharmaceutical Works
Ltd. was under Government’s conside-
ration and necessary action in this
regard was being taken.

(by Yes, Sir. The allegations have
been loocked into. Most of the allega-
tions were found not substantiated.
Corrective action where necessary, hag
. been taken

(c) The Chief Executive of the Com-
pany has confirmeg that there is no
such move; : : : -

(d) The proposals for nationalisation
are under consideration and a decision
is expected to be taken early,
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Will the Minister of EDUCATION he
pleased to state:

(a) what is the numbey of adult edu-
cation centres under National Adult
Education Programme that have been
recommended by the West Bengal
o Government for Central Government’s
approval;

[RAJYA SABH4&]
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(b) whether these centres have beew
approved by the Central Government;
and

(c) if not, what are the reasons for
the delay?
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THE MINISTER OF EDUCATION
AND HEALTH AND SOCIAL WEL-
FARE (SHRI B. SHANKARANANDj:
(a), (b) ang (c) Under the Adult Edu-
cation Programme, State Governments.
are required to recoinmend the adult

education projects for approval of the’

Government of India only in cases of
registered voluntary agencies, public
trustg or non-profit making ecompanies
who request for grant under the Cen.
tral ‘Scheme of Assistance to Volun-
tary Agencieg working in the field of
‘Adult Education’. On the basis of re-
commendationg of State Government.
grants, if approved, are released to the.
concerned voluntary agencies,

Government of West Bengal forward-

ed, during the last week of February,

1979, a list cf 205 voluntary agencies
and requested that an amount of Rs.
45.73 lakhs be placed at their disposal
for disbursement to these wvoluntary
agencies for running 4573 aduit educa-
tion centres. The State Government.
did not forwarg any properly formu-
lated project proposals in the prescrib-
ed form nor were the necessary docu-
ments te examine the proposals re-
ceived from these agencies. The State
Government were, therefore, advised to
send the proposals of the concerned

voluntary agencies in the prescribed:

form together with necessary docu-
ments and theif specific recommenda-
tions abotl the area of operation and
capability of the agency tc take up the
programme. Thereafter during 1979-80,
12 projects involving 1224 adult-educa-
tion centres were recommended by the
State Government. Out of these, 8
projects involving 500 centres have
been approved by the Ministry and
grants have been released to them, Re-
maining applications could not be con~
sidered because they did not fulfi] the
eligibility conditions,
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